
GOVERNMENT OF INDIA 
MINISTRY OF HOUSING AND URBAN POVERTY ALLEVIATION 

 
LOK SABHA 

UNSTARRED QUESTION NO. 6238 
 

TO BE ANSWERED ON APRIL 12, 2017 
 

JAWAHAR LAL NEHRU NATIONAL URBAN RENEWAL MISSION 
 

NO. 6238              DR. SWAMI SAKSHIJI MAHARAJ: 
 

Will the Minister of HOUSING AND URBAN POVERTY ALLEVIATION be 
pleased to state: 
 
(a) the district-wise number and details of sanctioned schemes and 
housing units (Pucca, Temporary and Kuchcha) under Jawahar Lal 
Nehru National Urban Renewal Mission (JNNURM) in Uttar Pradesh;  
(b)  the district-wise details of names of projects and the amount 
sanctioned; 
(c)  the details of money spent;  
(d)  whether the work for which the fund was sanctioned has been 
completed and if so, the details thereof; and 
 (e)  if not, whether the Government has fixed any time limit to 
complete the work and if so, the details thereof? 
 

ANSWER 
THE MINISTER OF STATE IN THE MINISTRY OF HOUSING & URBAN 

POVERTY ALLEVIATION 
(RAO INDERJIT SINGH) 

**** 
(a) to (d):  District-wise details of housing units sanctioned in 
projects, amount sanctioned and funds released under Jawahar Lal 
Nehru National Urban Renewal Mission (JNNURM) in Uttar Pradesh is 
annexed. Of the 83,417 houses sanctioned in Uttar Pradesh under 
JNNURM, construction of 71,734 houses has been completed so far.  
 
 

Contd.. 
 

 
 
 



-2- 
 

(e): Government had extended the Mission period upto 31.03.2017 
for completing on-going projects sanctioned under JNNURM upto 
31.03.2012. No central grant would be available after March 2017 for 
the projects under JNNURM and any spill over liability on cost of 
projects/completion of work will have to be borne by the respective 
State/UT Governments from their own sources. 

**** 



Houses

Sanctioned
Completed
In-progress

1
Agra
14-Feb-2009

Revised in Sanctioned DPR- BSUP project at
Agra (1172 DUs), Uttar Pradesh

 25.2
25.2 

  
 1172
1172

- 

2
Agra
14-Feb-2009

Revised in Sanctioned DPR- BSUP project at
Agra (1285 DUs), Uttar Pradesh

 24.17
24.17 

  
 1285
1210

75 

3
Agra
21-Feb-2009

Revised in Sanctioned DPR- BSUP project at
Agra (2151 DUs), Uttar Pradesh

 14.99
14.99 

  
 2151
2151

- 

4
Agra
03-Feb-2009

Revised in Sanctioned DPR- BSUP project at
Agra (1908 DUs), Uttar Pradesh

 37.55
37.55 

  
 1908
1810

98 

5
Agra
03-Feb-2009

Revised in Sanctioned DPR- BSUP project at
Agra (484 DUs), Uttar Pradesh

 12.37
12.37 

  
 484
484

- 

6
Agra
21-Feb-2009

Revised in Sanctioned DPR- BSUP project at
Agra (737 DUs), Uttar Pradesh

 14.08
14.08 

  
 737
737

- 

7
Agra
30-Jul-2008

1360 DUs BSUP Scheme for the city of Agra,
(Phase-III), Uttar Pradesh

 24.64
24.64 

  
 1360
610
750 

8
Agra
30-Jul-2008

Construction of 3640 Dwelling Units at Naraich,
Agra, Uttar Pradesh

 59.47
59.47 

  
 3640
2592
1048 

9
Agra
13-Feb-2008

608 DUs for Integrated Development of Kanshi
Ram Taj Nagari Phase-II, Agra, Uttar Pradesh

 6.78
6.78 

  
 608
608

- 

10
Agra
14-Mar-2008

632 DUs Integrated Development of Manniya
Shri Kanshi Ram Jee Kalindi Vihar I & II, Agra,
Uttar Pradesh

 7.88
7.88 

  
 632
425
207 

 227.12
227.12 

  
 13977
11799
2178 

1
Aligarh
26-Nov-2008

IHSDP Scheme for the town of Aligarh (168
DUs), Uttar Pradesh.

 2.92
2.92 

  
 168
168

- 

2
Aligarh
03-Feb-2009

Revised project at Aligarh (660 DUs to 384
DUs), Uttar Pradesh 

 6.86
11.32 

 * 
 384
384

- 

3
Aligarh
24-Feb-2009

Revised project at Aligarh (558 DUs to 425
DUs), Uttar Pradesh 

 7.73
10.16 

 * 
 425
425

- 

 17.52
24.4 

 977
977

- 

1
Allahabad
14-Feb-2009

BSUP Scheme for the construction of 233 DUs
in Naini, Allahabad, Uttar Pradesh. 

 3.42
3.42 

  
 233
233

- 

Annexure referred in answer to LSUSQ No ‐ 6238 due for 12.04.2017
District wise details of names of projects sanctioned alongwith Central assistance /released  

and progress of construction of houses  sanctioned to the State of Uttar Pradesh under 

JNNURM
As on 3rd April 2017

Name of the 
District

Sr. No
City

Sanctioned Date
Project Title

Central Grant 

Sanctioned
Released
(Rs. In Cr.)

Agra

Agra Total for 10 Projects

Aligarh

Aligarh Total for 3 Projects

Allahabad 

* Central assistance released in excess on account of revision in projects due to curtailment of Non‐starter houses in the project. 



Houses

Sanctioned
Completed
In-progress
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JNNURM
As on 3rd April 2017

Name of the 
District

Sr. No
City

Sanctioned Date
Project Title

Central Grant 

Sanctioned
Released
(Rs. In Cr.)

2
Allahabad
14-Feb-2009

210 DUs Revised in Sanctioned DPR - BSUP
Project at Allahabad, Uttar Pradesh

 4.64
5.26 

 * 
 210
210

- 

3
Allahabad
03-Feb-2009

Revised BSUP Project at Allahabad (345 DUs),
Dist Lucknow, Uttar Pradesh

 5.52
5.52 

  
 345
345

- 

4
Allahabad
03-Feb-2009

Revised in Sanctioned DPR- BSUP Project at
Allahabad City, Dist. Alllahabad, UP.

 6.41
8.14 

 * 
 438
438

- 

5
Allahabad
29-Dec-2006

Revised in Sanctioned DPR - BSUP Project at
Allahabad, (56 DUs) Uttar Pradesh

 0.32
0.38 

 * 
 56
56
- 

6
Koraon
14-Feb-2009

Revised project at koraon, Allahabad (209 DUs
to 192 DUs), Uttar Pradesh

 2.98
3.24 

 * 
 192
192

- 

7
Lal Gopalganj
14-Feb-2009

Revised project at Lal Gopalganj, Allahabad
(396 DUs to 366 DUs), Uttar Pradesh

 4.29
5.11 

 * 
 366
366

- 

8
Shankargarh
14-Feb-2009

407 Dwelling Units at Shankargarh, Distt.
Allahabad, Uttar Pradesh

 5.93
5.93 

  
 407

-
407 

 33.51
37 

 2247
1840
407 

Ambedkar 
Nagar 1

Ashrafpur Kichhauchha
14-Feb-2009

72 Dwelling Units for the town of Kichhaucha,
Distt- Ambedkarnagar, UP

 1.24
1.24 

  
 72
12
60 

 1.24
1.24 

  
 72
12
60 

1
Achhalda
26-Feb-2009

132 DUs IHSDP Project at Town area Achalda
Distt. Auraiya, UP

 2.38
2.38 

  
 132

-
132 

2
Babarpur Ajitmal
26-Feb-2009

Revised project at Babarpur, Distt. Auraiya (180
DUs to 168 DUs), Uttar Pradesh 

 2.45
3.24 

 * 
 168

-
168 

3
Bhikhampur
30-Sep-2008

48 Dwelling Units for the town of Bhikhampur
Distt, Auraiya, Uttar Pradesh

 0.81
0.81 

  
 48
24
24 

4
Bidhuna
30-Sep-2008

Revised project at Bidhuna, Auraiya (600 DUs
to 564 DUs), Uttar Pradesh 

 8.81
9.98 

 * 
 564
168
396 

5
Dibiyapur
26-Feb-2009

72 DUs Implementation of project at town area
Dibiyapur, Distt. Auriya, Uttar Pradesh

 1.15
1.15 

  
 72
-

72 

6
Phaphund
26-Feb-2009

60 DUs at town area Phaphoond, Distt. Auriya,
Uttar Pradesh

 0.98
0.98 

  
 60
-

60 

Ambedkar Nagar  Total for 1 Project

Auraiya 

Allahabad  Total for 8 Projects

* Central assistance released in excess on account of revision in projects due to curtailment of Non‐starter houses in the project. 



Houses

Sanctioned
Completed
In-progress
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Name of the 
District

Sr. No
City

Sanctioned Date
Project Title

Central Grant 

Sanctioned
Released
(Rs. In Cr.)

 16.58
18.54 

 1044
192
852 

Azamgarh
21-Feb-2009

Revised project at Azamgarh (465 DUs to 348
DUs), Uttar Pradesh

 6.18
8.39 

 * 
 348
348

- 

Bilariaganj
30-May-2011

Revised project at Bilariyaganj Dstt. Azamgarh
(125 DUs to 111 DUs), Uttar Pradesh 

 1.24
1.26 

 * 
 111
111

- 

 7.42
9.66 

 459
459

- 
Baghpat 

1
Baraut
30-Jul-2008

Revised project (160 DUs) at Baraut, Distt-
Bagpat, Uttar Pradesh

 2.29
2.84 

 * 
 160
160

- 

 2.29
2.84 

 160
160

- 
Bahraich

1
Salarganj
30-Sep-2008

276 DUs for the town of Salarganj Distt-
Behraich, Uttar Pradesh

 3.64
5.13 

 * 
 276
272

4 

 3.64
5.13 

 276
272

4 
Ballia

1
Ballia
05-Mar-2010

Revised project at Ballia (313 DUs to 150 DUs),
Uttar Pradesh 

 2.25
2.83 

 * 
 150
100
50 

 2.25
2.83 

 150
100
50 

1
Pachperwa
30-Jul-2008

48 Dwelling Units at Pachperwa, Distt.
Balrampur, Uttar Pradesh

 0.77
0.77 

  
 48
48
- 

2
Utraula
30-Sep-2008

60 Dwelling Units for the town of Utaraula, Distt-
Balrampur , Uttar Pradesh.

 1.21
1.21 

 * 
 60
60
- 

 1.98
1.98 

 108
108

- 

1
Bisanda
22-Oct-2008

IHSDP Scheme (96 DUs) for the town of
Bisanda, Distt. Banda, Uttar Pradesh

 1.78
1.78 

  
 96
96
- 

2
Naraini
26-Nov-2008

72 Dwelling Units for the Town of Naraina ,
Distt- Banda , Uttar Pradesh

 1.35
1.35 

  
 72
72
- 

 3.13
3.13 

  
 168
168

- 

Auraiya  Total for 6 Projects

Azamgarh

Azamgarh Total for 2 Projects

Baghpat  Total for 1 Project

Bahraich Total for 1 Project

Ballia Total for 1 Project

Balrampur 

Balrampur  Total for 2 Projects

Banda

Banda Total for 2 Projects

* Central assistance released in excess on account of revision in projects due to curtailment of Non‐starter houses in the project. 
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Bara Banki
1

Ramnagar
24-Feb-2009

96 Dwelling Unitst at Ram Nagar , Distt.
Barabanki, Uttar Pradesh.

 1.72
1.72 

  
 96
96
- 

 1.72
1.72 

  
 96
96
- 

1
Nawabganj
30-Sep-2008

48 Dwelling Units for the town of Nawabganj,
Bareilly Distt, Uttar Pradesh

 0.87
0.87 

 * 
 48
48
- 

2
Sanoa
30-Sep-2008

Revised Project at Sanoa, 120 DUs
(Relocation), Bareilly Distt, Uttar Pradesh

 1.87
1.87 

  
 120
72
48 

 2.74
2.74 

 168
120
48 

Basti
1

Basti
21-Feb-2009

Revised project at Basti (163 DUs to 114 DUs),
Uttar Pradesh 

 2.06
3.01 

 * 
 114
114

- 

 2.06
3.01 

 114
114

- 

1
Afzalgarh
28-Nov-2006

184 DUs for Slum Development at Kila,
Afzalgarh, Distt. Bijnor, Uttar Pradesh

 1.96
1.96 

 * 
 184
184

- 

2
Jhalu
30-Sep-2008

56 Dwelling Units for the town of Jhalu Distt-
Bijnor, Uttar Pradesh

 1.02
1.02 

  
 56
56
- 

3
Jhalu
26-Nov-2008

450 DUs (266- New & 184- Upgradation) for the
town of Jhalu, Distt., Bijnaur, Uttar Pradesh

 3.77
3.77 

  
 450
395
55 

4
Nehtaur
28-Nov-2006

48 Dwelling Units for Slum development at
Chappagran, Nehtaur, Distt. Bijnor, Uttar
Pradesh

 0.53
0.53 

  
 48
48
- 

 7.28
7.28 

  
 738
683
55 

Budaun
1

Ujhani
08-Dec-2006

128 DUs for slum dwellers at land no-113,
Sanjarpur Road, Ujhani, Distt. Badaun, Uttar
Pradesh.

 0.98
0.98 

  
 128
96
32 

 0.98
0.98 

  
 128
96
32 

1
Bugrasi
30-May-2011

Construction of 239 DUs at Bugrasi (Ph-II),
Dist. Bulandshahr, Uttar Pradesh

 4.99
4.99 

  
 239
209
30 

2
Bugrasi
30-Jul-2008

Construction of 192 DUs at Bugrasi (Ph-I), Distt-
Bulandshar, Uttar Pradesh

 2.64
2.64 

  
 192
192

- 

Bara Banki Total for 1 Project

Bareilly

Bareilly Total for 2 Projects

Basti Total for 1 Project

Bijnor

Bijnor Total for 4 Projects

Budaun Total for 1 Project

Bulandshahar

* Central assistance released in excess on account of revision in projects due to curtailment of Non‐starter houses in the project. 
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Project Title

Central Grant 

Sanctioned
Released
(Rs. In Cr.)

3
Bulandshahr
25-May-2010

Construction of 750 DUs with infrastructure at
Bulandshahar City, Dist. Bulandshahar, UP

 14.85
14.85 

  
 750
595
155 

4
Chhatari
30-Jul-2008

112 Dwelling Units for the Chhattari town, Distt-
Bulandshar, Uttar Pradesh.

 1.95
1.95 

  
 112
112

- 

5
Khanpur
30-Jul-2008

96 Dwelling Units at Khanpur, Distt-
Bulandshar, Uttar Pradesh.

 1.61
1.61 

  
 96
96
- 

6
Khurja
30-May-2011

Construction of 119 DUs with infrastructure at
Khurja Town, Dist. Bulandshahr, Uttar Pradesh

 4.32
4.32 

  
 119
119

- 

 30.36
30.36 

  
 1508
1323
185 

1
Chakia
26-Nov-2008

Construction of 48 DUs at Chakia, Distt.
Chandauli, Uttar Pradesh

 0.77
0.77 

  
 48
-

48 

2
Chandauli
22-Oct-2008

Revised Project at Chandauli, Phase-I, 132
DUs, (Relocation) Uttar Pradesh

 1.79
4.5 

 * 
 132

-
132 

3
Chandauli
26-Nov-2008

Revised Project at Chandauli, Phase-II, 60
DUs, (Relocation) Uttar Pradesh

 0.91
1.27 

 * 
 60
-

60 

4
Mughalsarai
26-Nov-2008

Revised Project at Mughalsarai, Distt.-
Chandauli, 36 DUs (insitu), Uttar Pradesh

 0.59
1.37 

 * 
 36
-

36 

5
Mughalsarai
24-Feb-2009

Revised project at Mughalsarai, Dist. Chandauli
(273 DUs to 219 DUs), Uttar Pradesh

 3.36
4.93 

 * 
 219
219

- 

 7.42
12.84 

 495
219
276 

Chitrakoot 
1

Manikpur
22-Oct-2008

144 Dwelling Units for the town of Manikpur,
Distt. Chitrakoot, Uttar Pradesh.

 2.45
2.45 

  
 144
144

- 

 2.45
2.45 

  
 144
144

- 
Deoria

1
Laar
14-Feb-2009

Revised project at Lar, Deoria (1527 DUs to
1090 DUs), Uttar Pradesh 

 11.46
14.02 

 * 
 1090
1060

30 

 11.46
14.02 

 1090
1060

30 

1
Awagarh
16-Dec-2008

96 Dwelling Units for Awagarh, Distt. Etah,
Uttar Pradesh.

 1.73
1.73 

 * 
 96
96
- 

Deoria Total for 1 Project

Etah

Bulandshahar Total for 6 Projects

Chandauli 

Chandauli  Total for 5 Projects

Chitrakoot  Total for 1 Project

* Central assistance released in excess on account of revision in projects due to curtailment of Non‐starter houses in the project. 
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Sanctioned
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2
Etah
26-Nov-2008

96 Dwelling Units for the town of Etah
(Bhuteshwar Basti), Distt.- Etah, Uttar Pradesh.

 1.72
1.72 

  
 96
96
- 

3
Nidhauli Kalan
16-Dec-2008

60 Dwelling Units for the town of Nidhauli Kala,
Distt. Etah, Uttar Pradesh

 1.08
1.08 

  
 60
60
- 

 4.53
4.53 

  
 252
252

- 

1
Jaswantnagar
24-Feb-2009

228 DUs for the town of Jaswant Nagar (Phase-
II), Distt. Etawah, Uttar Pradesh

 3.72
3.72 

  
 228

-
228 

2
Jaswantnagar
26-Nov-2008

240 DUs for the town of Jaswant Nagar (Phase-
I), Distt. Etawah, Uttar Pradesh

 4.11
4.11 

  
 240
240

- 

 7.83
7.83 

  
 468
240
228 

1
Bikapur
22-Oct-2008

84 Dwelling Units for the Town of Beekapur,
Distt. Faizabad, Uttar Pradesh

 1.51
1.51 

  
 84
84
- 

2
Faizabad
03-Feb-2009

393 Dwelling Units at Faizabad City, Distt.
Faizabad, Uttar Pradesh

 12.28
12.28 

  
 393
370
23 

3
Faizabad
17-Jan-2011

Construction of 1197 DUs with Infrastructure at
Faizabad City, Dist. Faizabad, Uttar Pradesh

 25.31
25.31 

  
 1197
970
227 

4
Gosainganj
26-Nov-2008

72 DUs for the town of Gosaiganj, Distt.
Faizabad, Uttar Pradesh.

 1.3
1.3 

  
 72
72
- 

 40.4
40.4 

  
 1746
1496
250 

1
Farrukhabad T.A.
16-Dec-2008

72 DUs for the town of Farrukhabad T.A. Distt.,
Farrukhabad, Uttar Pradesh

 1.28
1.28 

  
 72
36
36 

2
Mohammadabad
16-Dec-2008

132 DUs for the town of Mohammadabad,
Distt., Farrukhabad, Uttar Pradesh

 2.15
2.15 

  
 132
120
12 

 3.43
3.43 

  
 204
156
48 

Fatehpur
1

Fatehpur
21-Feb-2009

216 Dwelling Units for the town of Fatehpur,
Uttar Pradesh

 3.31
3.31 

  
 216
216

- 

 3.31
3.31 

  
 216
216

- 

Etah Total for 3 Projects

Etawah

Etawah Total for 2 Projects

Faizabad

Faizabad Total for 4 Projects

Farrukhabad

Farrukhabad Total for 2 Projects

Fatehpur Total for 1 Project

* Central assistance released in excess on account of revision in projects due to curtailment of Non‐starter houses in the project. 
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1
Dadri
08-Dec-2006

216 DUs for the town of Dadri, Distt Gautam
Budh Nagar, Uttar Pradesh

 2.34
2.34 

  
 216
216

- 

2
Dadri
21-Feb-2009

Revised Project at Dadri Phase-II, Distt.
Gautam Budh Nagar, 154 DUs (Insitu), Uttar
Pradesh

 2.78
11.54 

 * 
 154
42

112 

3
Dankaur
08-Dec-2006

Revised project at Dankaur, Distt.- Gautam
Budhh Nagar (48 DUs to 36 DUs), Uttar
Pradesh 

 0.37
0.5 

 * 
 36
36
- 

4
Jewar
03-Feb-2009

Revised Project at Jewar, G.B. Nagar 144 DUs
(Relocation), Uttar Pradesh

 2.22
4.32 

 * 
 144
128
16 

5
Rabupura
08-Dec-2006

72 Dwelling Units for Rabupura, Distt. Gautam
Budh Nagar, Uttar Pradesh

 0.64
0.64 

  
 72
72
- 

 8.35
19.33 

 622
494
128 

1
Dasna
07-Mar-2008

204 Dwelling Units for the town of Dasna, Uttar
Pradesh

 2.78
2.78 

  
 204
204

- 

2
Faridnagar
30-Sep-2008

288 DUs for the town of Faridanagar, Nagar
Panchayat Ghaziabad Dist., Uttar Pradesh

 5.02
5.02 

 * 
 288
224
64 

3
Ghaziabad
30-Sep-2008

208 DUs for the Municipal Corporation of
Ghaziabad (Arthala), Ghaziabad Dist., Uttar
Pradesh

 3.76
3.76 

  
 208
208

- 

4
Ghaziabad
28-Nov-2006

1236 DUs for Sadampuri Slum at Dundahera,
Ghaziabad, Uttar Pradesh

 14
14 

  
 1236
1110
126 

 25.56
25.56 

 1936
1746
190 

1
Ghazipur
05-Mar-2010

Revised project of Ghazipur (420 DUs to 304
DUs), Uttar Pradesh

 5.42
5.42 

  
 304
98

206 

2
Sadat
26-Nov-2008

36 Dwelling Units for the town of Sadat, Distt.
Ghazipur, Uttar Pradesh

 0.61
0.61 

  
 36
36
- 

 6.02
6.02 

  
 340
134
206 

1
Gorakhpur
21-Feb-2009

Revised Project at Gorakhpur Dist Gorakhpur
(433 DUs), Uttar Pradesh

 6.77
11.09 

 * 
 433
433

- 

2
Gorakhpur
05-Mar-2010

Revised project at Nagar Nigam Distt.-
Gorakhpur (628 DUs to 218 DUs), Uttar
Pradesh 

 2.72
5.4 

 * 
 218
195
23 

Ghaziabad

Ghaziabad Total for 4 Projects

Ghazipur

Ghazipur Total for 2 Projects

Gorakhpur

Gautam 
Buddha Nagar 

Gautam Buddha Nagar  Total for 5 Projects

* Central assistance released in excess on account of revision in projects due to curtailment of Non‐starter houses in the project. 
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3
Pipiganj
25-Feb-2011

Revised project at P.P. Ganj, Distt:-Gorakhpur
(544 DUs to 350 DUs), Uttar Pradesh 

 3.32
5.65 

 * 
 350
150
200 

4
Sahjanwa
30-Sep-2008

72 Dwelling Units for the Sehjanwa town at
Distt- Gorakhpur, Uttar Pradesh.

 1.18
1.18 

  
 72
72
- 

 13.99
23.31 

 1073
850
223 

Hamirpur
1

Kurara
22-Oct-2008

132 Dwelling Units for the Kurara Town, Distt
Hamirpur, Uttar Pradesh

 2.29
2.29 

  
 132
120
12 

 2.29
2.29 

  
 132
120
12 

1
Gopamau
16-Dec-2008

Construction of 144 DUs at Gopamau, Distt.,
Hardoi, Uttar Pradesh

 2.53
2.53 

  
 144
72
72 

2
Sandila
05-Aug-2010

Construction of 252 DUs with Infrastructure at
Sandia, Dist Hardoi, Uttar Pradesh.

 4.68
4.68 

  
 252
72

180 

 7.21
7.21 

  
 396
144
252 

1
Kadaura
22-Oct-2008

156 Dwelling Units for the town of Kadura,
Distt. Jalaun, Uttar Pradesh.

 2.71
2.71 

  
 156
144
12 

2
Kalpi
22-Oct-2008

120 Dwelling Units for the Kalpi Town, Distt.
Jalaun , Uttar Pradesh.

 2.1
2.1 

  
 120
108
12 

3
Orai
22-Oct-2008

288 Dwelling Units for the town of Orai (Urai),
Uttar Pradesh

 4.5
4.5 

  
 288
228
60 

4
Pichhor
22-Oct-2008

144 DUs for the Pichhor Near Bajrang Colony,
Distt. Jhansi, Uttar Pradesh.

 2.57
2.57 

 * 
 144
120
24 

 11.87
11.87 

  
 708
600
108 

1
Amroha
26-Feb-2009

Revised Project at Amroha, 79 DUs (Insitu),
Distt. J. P. Nagar, Uttar Pradesh

 1.42
2.06 

 * 
 79
76
3 

2
Hasanpur
24-Feb-2009

36 Dwelling Units for the Hasanpur town at
Distt. J. P. nagar, Uttar Pradesh

 0.53
0.53 

  
 36
36
- 

3
Joya
24-Feb-2009

42 DUs IHSDP Scheme for the Joya town at
Distt. J.P. Nagar, Uttar Pradesh.

 0.61
0.61 

  
 42
42
- 

Gorakhpur Total for 4 Projects

Hamirpur Total for 1 Project

Hardoi

Hardoi Total for 2 Projects

Jalaun 

Jalaun  Total for 4 Projects

Amroha 

* Central assistance released in excess on account of revision in projects due to curtailment of Non‐starter houses in the project. 



Houses
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District wise details of names of projects sanctioned alongwith Central assistance /released  
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Name of the 
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Project Title

Central Grant 

Sanctioned
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(Rs. In Cr.)

 2.56
3.2 

 157
154

3 

1
Chhibramau
10-Dec-2008

240 Dwelling Units for town of Chibbramau
Distt., Kannauj, Uttar Pradesh

 4
4 

  
 240
240

- 

2
Chhibramau
03-Feb-2009

648 Dwelling for the Chibramau Phase-2, Distt.
Kannauj, Uttar Pradesh

 10.8
10.8 

  
 648
204
444 

3
Saurikh
10-Dec-2008

Revised project at Saurikh, Distt., Kannauj,
(108 DUs) Uttar Pradesh

 1.74
2.35 

 * 
 108
108

- 

 16.54
17.14 

 996
552
444 

1
Amraudha
16-Dec-2008

72 Dwelling Units for the town of Amraudha,
Distt. Kanpur Dehat, UP

 1.18
1.18 

  
 72
-

72 

2
Derapur
16-Dec-2008

72 Dwelling Units for the town of Derapur, Distt.
Kanpur Dehat, Uttar Pradesh.

 1.22
1.22 

  
 72
-

72 

3
Jhinjhak
26-Nov-2008

492 Dwelling Units for the town of Jhinjhak,
Distt. Kanpur Dehat, Uttar Pradesh.

 7.15
7.15 

  
 492
372
120 

4
Rasulabad
26-Nov-2008

216 DUs for the town of Rasoolabad, Distt.
Kanpur Dehat, Uttar Pradesh.

 3.59
3.59 

  
 216
96

120 

5
Shivli
24-Feb-2009

132 Dwelling Units at Town area Shilvi, Distt.
Kanpur Dehat, Uttar Pradesh

 2.15
2.15 

  
 132
108
24 

6
Sikandra
24-Feb-2009

204 Dwelling Units at Town area Sikandra,
Distt. Kanpur Dehat, Uttar Pradesh.

 3.42
3.42 

  
 204
180
24 

 18.71
18.71 

  
 1188
756
432 

1
Kanpur
21-Feb-2009

Revised in Implementation of BSUP Project at
Kanpur (343 DUs), Uttar Pradesh

 5.56
6.49 

 * 
 292
283

9 

2
Kanpur
03-Feb-2009

Revised in Implementation of BSUP Project at
Kanpur (284 DUs), Uttar Pradesh

 6.29
9.13 

 * 
 284
284

- 

3
Kanpur
03-Feb-2009

Revised in Implementation of BSUP Project at
Kanpur (439 DUs), Uttar Pradesh

 11.67
16.99 

 * 
 439
436

3 

4
Kanpur
21-Feb-2009

Revised in Implementation of BSUP Project at
Kanpur (554 DUs), Uttar Pradesh

 10.78
13.61 

 * 
 554
479
75 

Jyotiba Phule Nagar  Total for 3 Projects

Kannauj 

Kannauj  Total for 3 Projects

Kanpur Dehat

Kanpur Dehat Total for 6 Projects

Kanpur Nagar

* Central assistance released in excess on account of revision in projects due to curtailment of Non‐starter houses in the project. 
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5
Kanpur
26-Feb-2009

Revised in Implementation of BSUP Project at
Kanpur (234 DUs), Uttar Pradesh

 4.64
10.8 

 * 
 234
234

- 

6
Kanpur
21-Feb-2009

Revised in Implementation of BSUP Project at
Kanpur (499 DUs), Uttar Pradesh

 8.8
13.22 

 * 
 499
483
16 

7
Kanpur
26-Feb-2009

Revised in Implementation of BSUP Project at
Kanpur (604 DUs), Uttar Pradesh

 11.21
14.72 

 * 
 604
570
34 

8
Kanpur
21-Feb-2009

Revised in Implementation of BSUP Project at
Kanpur (683 DUs), Uttar Pradesh

 11.05
13.2 

 * 
 683
663
20 

9
Kanpur
24-Feb-2009

Revision in Sanctioned DPR – BSUP project at
Kanpur - (854 Dus to 677 Dus) , Dist. Kanpur,
UP  

 13.43
16.93 

 * 
 677
642
35 

10
Kanpur
28-Feb-2009

Revision in Sanctioned DPR – BSUP project at
Kanpur - (871 DUs to 504 DUs) , Dist. Kanpur,
UP 

 9.9
12.86 

 * 
 504
497

7 

11
Kanpur
21-Feb-2009

Revision in Sanctioned DPR – BSUP project at
Kanpur - (887 Dus to 681 Dus) , Dist. Kanpur,
UP    

 13.08
16.98 

 * 
 681
669
12 

12
Kanpur
26-Sep-2007

Revised in Implementation of BSUP project at
Kanpur (646 DUs) Phase II, Uttar Pradesh

 5.63
6.8 

 * 
 646
646

- 

13
Kanpur
26-Sep-2007

Revised in Implementation of BSUP project at
Kanpur (32 DUs) Phase III, Uttar Pradesh

 0.29
6.87 

 * 
 32
32
- 

14
Bithoor
22-Oct-2008

IHSDP Scheme for the town of Bithur (108
DUs) Distt., Kanpur, Uttar Pradesh

 1.95
1.95 

  
 108
108

- 

15
Shivrajpur
26-Nov-2008

132 DUs for the town of Shivrajpur, Distt.
Kanpur, Uttar Pradesh

 2.26
2.26 

  
 132
132

- 

 116.52
162.8 

 6369
6158
211 

Kaushambi 
1

Ajhuwa
24-Feb-2009

144 DUs IHSDP Scheme for the town of
Ajhuwa, Distt. Kaushambi, UP

 2.28
2.28 

  
 144
144

- 

 2.28
2.28 

  
 144
144

- 
Kheri

1
Singahi
14-Feb-2009

108 DUs for the town of Bharouch, Singahi
Distt. Lakhimpur Kheri, Uttar Pradesh

 2.01
2.01 

  
 108
60
48 

 2.01
2.01 

  
 108
60
48 

Kanpur Nagar Total for 15 Projects

Kaushambi  Total for 1 Project

Kheri Total for 1 Project

* Central assistance released in excess on account of revision in projects due to curtailment of Non‐starter houses in the project. 
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1
Padrauna
04-Mar-2011

Revised project at Padrauna, Kushi Nagar (912
DUs to 500 DUs), Uttar Pradesh 

 5.31
8.87 

 * 
 500
313
187 

2
Seorahi
19-Nov-2009

Revised project for 75 New & 6-Upgradation
DUs at Seorahi, Distt. Kushinagar (Malviya
Nagar), Uttar Pradesh

 0.68
1.36 

 * 
 81
75
6 

3
Seorahi
19-Nov-2009

Revised project for 81 New & 19- Upgradation
DUs at Seorahi, Distt. Kushinagar (Ambedkar
Nagar), Uttar Pradesh

 0.78
1.32 

 * 
 100
83
17 

 6.76
11.54 

 681
471
210 

Lalitpur
1

Pali
22-Oct-2008

144 Dwelling Units for the Pali town Distt.
Lalitpur, Uttar Pradesh.

 2.5
2.5 

  
 144
144

- 

 2.5
2.5 

  
 144
144

- 

1
Lucknow
03-Feb-2009

336 DUs for the town of Chak Malhauri.
Lucknow, Uttar Pradesh

 5.96
5.96 

  
 336
304
32 

2
Lucknow
03-Feb-2009

Revision in Sanctioned DPR – BSUP project at
Lucknow - (487 Dus to 364 Dus) , Dist.
Lucknow, UP       

 9.19
9.24 

 * 
 364
364

- 

3
Lucknow
03-Feb-2009

Revised in Implementation of BSUP project at
Lucknow (593 DUs), Uttar Pradesh

 12.94
12.94 

  
 593
593

- 

4
Lucknow
29-Dec-2006

1488 DUs Revised BSUP Project at Lucknow,
Uttar Pradesh

 13.48
13.48 

  
 1488
1488

- 

5
Lucknow
05-Aug-2010

Additional Infrastructure component in BSUP
Scheme of Lucknow, Uttar Pradesh.

 5.4
5.4 

  
 -
-
- 

6
Lucknow
03-Feb-2009

Revised in Sanctioned DPR- BSUP project for
181 DUs at Lucknow City, Uttar Pradesh

 4.68
4.68 

  
 181
181

- 

7
Lucknow
13-Sep-2007

Revised in Implementation of BSUP Scheme at
Lucknow (2432 DUs) Distt. Lucknow, Uttar
Pradesh

 22.47
61.64 

 * 
 2432
2432

- 

8
Lucknow
03-Feb-2009

Under Relocation. 176 DUs at UMRAO HATA.
NISHATGANJ. Lucknow, Uttar Pradesh

 2.82
2.82 

  
 176
112
64 

9
Kakori
24-Feb-2009

629 Dwelling Units for the the Kakori, town,
Distt. Lucknow, Uttar Pradesh

 11.2
11.2 

  
 629
629

- 

10
Mahona
21-Feb-2009

Construction of 762 DUs with infrastructure
facilities at Mahona, Dist. Lucknow 

 13.78
13.78 

  
 762
757

5 

Lucknow

Kushinagar 

Kushinagar  Total for 3 Projects

Lalitpur Total for 1 Project

* Central assistance released in excess on account of revision in projects due to curtailment of Non‐starter houses in the project. 
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11
Malihabad
24-Feb-2009

148 Dwelling Units at Malihabad, Distt.
Lucknow, Uttar Pradesh

 2.68
2.68 

  
 148
148

- 

 104.61
143.83 

 7109
7008
101 

Mahoba 
1

Mahoba
22-Oct-2008

84 Dwelling Units, IHSDP Scheme for the town
of Mahoba, Uttar Pradesh

 1.69
1.69 

  
 84
84
- 

 1.69
1.69 

  
 84
84
- 

Mahrajganj
1

Mahrajganj
05-Mar-2010

Revised project at Nagar Palika Parishad
Maharajganj, (399 DUs to 183 DUs), Uttar
Pradesh

 2.08
3.55 

 * 
 183
183

- 

 2.08
3.55 

 183
183

- 

1
Ghiraur
04-Mar-2011

Revised project at Ghiror, Mainpuri (450 DUs to
208 DUs), Uttar Pradesh 

 3.1
4.81 

 * 
 208
206

2 

2
Kishni
05-Mar-2010

Revised project at Kisni, Distt. Mainpuri (748
DUs to 439 DUs), Uttar Pradesh 

 7.08
7.08 

  
 439
417
22 

 10.19
11.89 

 647
623
24 

1
Mathura
21-Feb-2009

Revised project at Radheshyam Colony, (1580
DUs) Dist Mathura, Uttar Pradesh 

 51.15
51.15 

  
 1580
1535

45 

2
Mathura
28-Feb-2009

Revision in Sanctioned DPR – BSUP project at
Bhainsbahora, (530 dus to 157 dus) Dist
Mathura, UP  

 5.14
8.66 

 * 
 157
157

- 

3
Mathura
28-Feb-2009

Revision in Sanctioned DPR – BSUP project at
Navneet Nagar, (534 dus to 274 dus) Dist
Mathura, UP   

 8.99
13.14 

 * 
 274
274

- 

4
Mathura
03-Feb-2009

Revision in Sanctioned DPR – BSUP project at
Gopal Nagar, (560 dus to 265 dus) Dist
Mathura, UP          

 10.58
17.61 

 * 
 265
265

- 

5
Mathura
03-Feb-2009

Revision in Sanctioned DPR – BSUP project at
Laxmi Nagar, (608 dus to 482 dus) Dist
Mathura, UP        

 21.04
21.04 

  
 482
482

- 

6
Mathura
16-Dec-2008

108 DUs BSUP Scheme at Jaisinghpura.
Mathura, Uttar Pradesh

 3.71
3.71 

  
 108
108

- 

7
Mathura
29-Dec-2006

Revised DPR – BSUP project at Govindpur,
(156 DUs) Dist Mathura, Uttar Pradesh    

 2.16
3.33 

 * 
 156
96
60 

Lucknow Total for 11 Projects

Mahoba  Total for 1 Project

Mahrajganj Total for 1 Project

Mainpuri

Mainpuri Total for 2 Projects

Mathura

* Central assistance released in excess on account of revision in projects due to curtailment of Non‐starter houses in the project. 
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8
Chhata
30-Jul-2008

48 Dwelling Units for the Chhatta town, Distt-
Mathura, Uttar Pradesh.

 0.96
0.96 

  
 48
48
- 

9
Gokul
30-Jul-2008

88 Dwelling Units for the town of Gokul, Distt-
Mathura. Uttar Pradesh

 1.76
1.76 

  
 88
88
- 

10
Kosi Kalan
24-Feb-2009

384 Dwelling Units for the town of Kosi- kalan,
Distt. Mathura, Uttar Pradesh.

 5.45
5.45 

  
 384
256
128 

11
Mahaban
26-Feb-2009

Construction of 72 DUs with infrastructure at
Mahavan, Distt. Mathura, Uttar Pradesh

 1.03
1.03 

  
 72
-

72 

12
Nandgaon
30-Jul-2008

Revised Project at Nandgaon, Distt- Mathura
(192 DUs) Uttar Pradesh

 3.66
4.27 

 * 
 192
192

- 

13
Raya
30-Jul-2008

48 Dwelling Units for the town Raya Town ,
Distt- Mathura, Uttar Pradesh

 0.95
0.95 

  
 48
48
- 

14
Vrindavan
26-Feb-2009

276 Dwelling Units at Vrindavan, Distt.
Mathura, Uttar Pradesh.

 3.9
3.9 

  
 276
260
16 

 120.48
136.96 

 4130
3809
321 

Mau
1

Mau
17-Jan-2011

Revised project at Mau (479 DUs to 374 DUs),
Uttar Pradesh 

 8.27
8.27 

  
 374
374

- 

 8.27
8.27 

  
 374
374

- 

1
Meerut
24-Feb-2009

500 DUs BSUP Scheme at Achronda and
Kanshi, Meerut, Uttar Pradesh

 8.94
8.94 

  
 500
500

- 

2
Meerut
03-Feb-2009

629 DUs BSUP Scheme for the City of Meerut,
Uttar Pradesh

 14.82
14.82 

  
 629
589
40 

3
Meerut
24-Feb-2009

632 Dus BSUP Scheme for Abdullapur &
Karimnagar, Meerut, Uttar Pradesh

 11.01
11.01 

  
 632
632

- 

4
Meerut
03-Feb-2009

677 DUs BSUP Project at Meerut, Uttar
Pradesh.

 14.91
14.91 

 677
677

- 

5
Meerut
24-Feb-2009

Implementation of 852 DUs (681 new & 171
Upgrade) BSUP Scheme at Meerut. Uttar
Pradesh.

 14.36
14.36 

 852
840
12 

6
Meerut
03-Feb-2009

694 DUs BSUP project for Meerut City, Uttar
Pradesh.

 13.8
13.8 

  
 694
694

- 

Mathura Total for 14 Projects

Mau Total for 1 Project

Meerut

* Central assistance released in excess on account of revision in projects due to curtailment of Non‐starter houses in the project. 
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7
Meerut
03-Feb-2009

723 DUs BSUP Scheme for Meerut City, Uttar
Pradesh

 18.04
18.04 

  
 723
723

- 

8
Meerut
03-Feb-2009

731 DUs BSUP Project at Meerut, Uttar
Pradesh

 15.98
15.98 

 731
722

9 

9
Meerut
03-Feb-2009

Project for construction of 768 DUs with
infrastructure facilities at Meerut, Distt. Meerut,
Uttar Pradesh

 15.83
15.83 

  
 768
760

8 

10
Meerut
30-Jul-2008

1008 Dwelling Units at Lohiya Nagar
(Relocation), Meerut, Uttar Pradesh

 10.81
10.81 

  
 1008
1008

- 

11
Meerut
07-Mar-2008

BSUP scheme for the Meerut City Ph-II (744
DUs), Uttar Pradesh

 8.37
8.37 

  
 744
712
32 

12
Meerut
03-Feb-2009

BSUP Scheme for construction of insitu 655
DUs for the City of Meerut, Uttar Pradesh

 13.88
13.88 

 655
650

5 

13
Meerut
29-Dec-2006

Integrated Upgradation and Housing Project for
5 slums Meerut, Uttar Pradesh

 14.93
14.93 

  
 2000
2000

- 

14
Meerut
30-May-2011

Revised in Sanctioned DPR- BSUP Project at
Kidwai Nagar, (160 DUs) Meerut, Uttar Pradesh

 3.14
3.14 

  
 160
160

- 

15
Hastinapur
24-Feb-2009

582 Dwelling Units for the town of Hastinapur
Ph-I, Meerut, Uttar Pradesh.

 10.9
10.9 

  
 582
558
24 

16
Hastinapur
30-May-2011

Revised project at Hastinapur Ph-II, Distt.-
Meerut  (306 DUs to 258 DUs), Uttar Pradesh 

 5.38
5.38 

  
 258
258

- 

17
Kharkhoda
30-Sep-2008

96 Dwelling Units for the town of Kharkhauda
Distt- Meerut, Uttar Pradesh

 1.81
1.81 

  
 96
96
- 

18
Lawar
28-Feb-2009

359 Dwelling Units for the town of Lawar, Distt.
Meerut, Uttar Pradesh.

 5.36
5.36 

  
 359
354

5 

 202.28
202.28 

  
 12068
11933

135 

1
Chunar
03-Feb-2009

216 Dwelling Units for the town of Chunar,
Distt. Mirzapur, Uttar Pradesh.

 3.91
3.91 

  
 216
185
31 

2
Mirzapur
03-Feb-2009

Revised project at Mirzapur (457 DUs), Uttar
Pradesh

 8.5
14.27 

 * 
 457
447
10 

3
Mirzapur
05-Mar-2010

Revised Project at Mirzapur (853 DUs to 850
DUs), Uttar Pradesh

 11.73
16.31 

 * 
 850
656
194 

Meerut Total for 18 Projects

Mirzapur

* Central assistance released in excess on account of revision in projects due to curtailment of Non‐starter houses in the project. 
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 24.14
34.5 

 1523
1288
235 

1
Moradabad
26-Nov-2008

48 DUs for the town of Moradabad, Distt.
Moradabad, Uttar Pradesh.

 0.87
0.87 

  
 48
48
- 

2
Moradabad
24-Feb-2009

Revised Project at Moradabad (Bhatawali),
Distt. Moradabad, 127 DUs (Insitu), Uttar
Pradesh

 2.3
3.6 

 * 
 127
127

- 

3
Thakurdwara
26-Nov-2008

210 DUs for the town of Thakurdwara, Distt.
Moradabad, Uttar Pradesh.

 3.69
3.69 

  
 210
168
42 

4
Thakurdwara
17-Jan-2011

Construction of 864 DUs with infrastructure at
Thakurdwara, Dist. Moradabad, Uttar Pradesh. 

 15.2
15.2 

  
 846
750
96 

5
UmariKalan
26-Feb-2009

Revised Project at Umarikalan, Distt.
Moradabad, 262 DUs (Insitu), Uttar Pradesh

 4.38
5.11 

 * 
 262
262

- 

 26.44
28.47 

 1493
1355
138 

1
Banat
30-Jul-2008

476 Dwelling Units for Banat town, Distt-
Muzaffarnagar, Uttar Pradesh

 6.5
6.5 

  
 476
438
38 

2
Muzaffarnagar
30-May-2011

Revised project at Muzaffarnagar (255 DUs to
146 DUs), Uttar Pradesh 

 2.09
3.08 

 * 
 146
146

- 

 8.6
9.58 

 622
584
38 

Pilibhit
1

Neoria
05-Mar-2010

Revised project at Neoria (Nuriya Husainpur),
Distt- Pilibhit, (885 DUs) Uttar Pradesh

 13.42
15.76 

 * 
 885
885

- 

 13.42
15.76 

 885
885

- 

1
Antu
14-Feb-2009

Revised project at Antu, Pratapgarh (579 DUs
to 470 DUs), Uttar Pradesh 

 8.1
9.99 

 * 
 470
470

- 

2
Belha
26-Feb-2009

Revised project at Nagar Palika Parishad
Belha, Distt., Pratapgarh (676 DUs to 421
DUs), Uttar Pradesh 

 7.55
12.12 

 * 
 421
421

- 

3
Kunda
22-Oct-2008

Revised project at nagar panchayat Kunda,
Pratapgarh (272 DUs to 160 DUs), Uttar
Pradesh

 2.33
3.95 

 * 
 160
152

8 

4
Pratapgarh
21-Feb-2009

Revised project at Pratapgarh (531 DUs to 410
DUs), Uttar Pradesh 

 7.26
9.41 

 * 
 410
410

- 

Mirzapur Total for 3 Projects

Moradabad

Moradabad Total for 5 Projects

Muzaffarnagar

Muzaffarnagar Total for 2 Projects

Pilibhit Total for 1 Project

Pratapgarh

* Central assistance released in excess on account of revision in projects due to curtailment of Non‐starter houses in the project. 



Houses

Sanctioned
Completed
In-progress

Annexure referred in answer to LSUSQ No ‐ 6238 due for 12.04.2017
District wise details of names of projects sanctioned alongwith Central assistance /released  

and progress of construction of houses  sanctioned to the State of Uttar Pradesh under 

JNNURM
As on 3rd April 2017

Name of the 
District

Sr. No
City

Sanctioned Date
Project Title

Central Grant 

Sanctioned
Released
(Rs. In Cr.)

 25.24
35.47 

 1461
1453

8 

1
Bachhrawan
17-Jan-2011

Revised Project at Bachhrawn, Raibareli, 180
DUs (Insitu), Uttar Pradesh

 3.61
3.61 

  
 180
120
60 

2
Lalganj
25-May-2010

Revised project for the town of Lalganj Distt:
Raibareli, (105 DUs) Uttar Pradesh.

 3.24
3.24 

  
 150
100
50 

3
Parsadepur
05-Mar-2010

Revised Project at Parsadepur, Distt- Raibareli
495 DUs (Insitu), Uttar Pradesh

 10.51
21.78 

 * 
 495
300
195 

4
Rae Bareli
08-Dec-2006

100 DUs for Dhaurashra Slum at Raebareli,
Distt Raebareli, Uttar Pradesh

 1.16
1.16 

 100
100

- 

5
Rae Bareli
25-Feb-2011

Revised Project at Raibareli (07 Slums), 288
DUs (Insitu), Uttar Pradesh

 6.34
6.34 

  
 288
160
128 

6
Rae Bareli
30-Jul-2008

Revised Project at Raebareli, Phase-II, 340
DUs (Insitu), Distt Raebareli, Uttar Pradesh

 8.47
14.87 

 * 
 340
330
10 

7
Rae Bareli
17-Jan-2011

Revised Project at Raebareli (601 DUs), Distt
Raebareli, Uttar Pradesh

 12.32
12.32 

  
 601
411
190 

 45.66
63.33 

 2154
1521
633 

1
Rampur
14-Feb-2009

Revised Project at Rampur, Phase-I, 120 DUs
(Relocation), Uttar Pradesh

 2.07
2.07 

  
 120
120

- 

2
Rampur
26-Feb-2009

Revised Project at Rampur, Phase-II, 300 DUs
(Insitu), Uttar Pradesh

 4.76
7.37 

 * 
 300
284
16 

 6.83
9.43 

 420
404
16 

1
Saharanpur
30-Jul-2008

Revised project for the town of Saharanpur,
Distt- Saheranpur, Uttar Pradesh

 0.95
2.54 

 * 
 80
64
16 

2
Saharanpur
28-Feb-2009

456 DUs (436- New & 20- Upgradation) at
Saharanpur, Distt. Saharanpur, UP

 7.32
7.32 

  
 456
441
15 

 8.27
9.86 

 536
505
31 

1
Hariharpur
30-Sep-2008

72 DUs for the town of Jawahar Nagar,
Hariharpur Distt- Sant Kabir Nagar, Uttar
Pradesh

 1.42
1.42 

  
 72
-

72 

Saharanpur

Saharanpur Total for 2 Projects

Sant Kabir 
Nagar 

Pratapgarh Total for 4 Projects

Rae Bareli

Rae Bareli Total for 7 Projects

Rampur

Rampur Total for 2 Projects

* Central assistance released in excess on account of revision in projects due to curtailment of Non‐starter houses in the project. 
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2
Hariharpur
30-Sep-2008

60 DUs for the town of Patel Nagar Ph-II,
Hariharpur Distt. Sant Kabir Nagar, Uttar
Pradesh.

 1.29
1.29 

  
 60
-

60 

3
Hariharpur
30-Jul-2008

72 Dwelling Units at Hariharpur, Distt. Sant
Kabir Nagar. Uttar Pradesh

 1.34
1.34 

  
 72
-

72 

4
Hariharpur
03-Feb-2009

Revised project at Hariharpur Distt. Sant Kabir
Nagar, (144 DUs) Uttar Pradesh

 3.25
3.25 

  
 144
84
60 

 7.3
7.3 

  
 348
84

264 
Bhadohi 

1
Sant Ravi Das Nagar
14-Feb-2009

360 Dwelling Units at Sant Ravi Das Nagar
(Bhadohi), Uttar Pradesh.

 5.73
5.73 

  
 360
250
110 

 5.73
5.73 

  
 360
250
110 

Sitapur
1

Biswan
22-Oct-2008

IHSDP Scheme (252 DUs) for the town of
Biswan, Distt. Sitapur, Uttar Pradesh

 4.4
4.4 

  
 252
216
36 

 4.4
4.4 

  
 252
216
36 

1
Duddhi
30-May-2011

Revised project at Dudhi, Sonbhadara (451
DUs to 445 DUs), Uttar Pradesh

 6.56
6.56 

  
 445
320
125 

2
Ghorawal
16-Dec-2008

Revised project at Ghorawal (656 DUs to 512
DUs), Uttar Pradesh

 7.17
9.4 

 * 
 512
288
224 

 13.72
15.96 

 957
608
349 

1
Koeripur
17-Jan-2011

Revised Project at Koeripur, Distt. Sultanpur,
95 DUs, Uttar Pradesh

 1.77
1.82 

 * 
 95
51
44 

2
Musafirkhana
04-Mar-2011

Revised Project at Musafirkhana Distt. Amethi,
125 DUs (insitu), Uttar Pradesh

 2.45
4.95 

 * 
 125
59
66 

3
Sultanpur
24-Feb-2009

Revised Project at Ghasiganj, Sultanpur, 81
DUs (Insitu), Uttar Pradesh

 1.45
2.08 

 * 
 81
81
- 

 5.67
8.85 

 301
191
110 

1
Akrampur
17-Jan-2011

Revised Project at Akrampur City (177 DUs),
Dist. Unnao, Uttar Pradesh.

 3.59
3.59 

  
 177
177

- 

Sant Kabir Nagar  Total for 4 Projects

Sant Ravidas Nagar Bhadohi  Total for 1 Project

Sitapur Total for 1 Project

Sonbhadra

Sonbhadra Total for 2 Projects

Sultanpur

Sultanpur Total for 3 Projects

Unnao

* Central assistance released in excess on account of revision in projects due to curtailment of Non‐starter houses in the project. 
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2
Hyderabad
28-Feb-2009

Revised project 128 DUs at Hyderabad, Unnao
Distt in Uttar Pradesh

 2.13
2.79 

 * 
 128
128

- 

3
Nawabganj
28-Feb-2009

144 Dwelling Units for the Nawabganj, Distt.
Unnao, Uttar Pradesh

 2.39
2.39 

  
 144
144

- 

4
Ugu
28-Feb-2009

120 Dwelling Units for the Ugu town, Distt.
Unnao, Uttar Pradesh.

 2.03
2.03 

  
 120
120

- 

5
Unnao
26-Nov-2008

96 Dwelling Units for the town of Unnao, Distt.
Unnao, Uttar Pradesh

 1.72
1.72 

  
 96
96
- 

 11.86
12.53 

 665
665

- 

1
Varanasi
26-Feb-2009

Revised in Implementation of BSUP project at
Varanasi (677 DUs), Uttar Pradesh

 12.44
12.44 

  
 677
393
284 

2
Varanasi
03-Feb-2009

Revised in Implementation of BSUP project at
Varanasi (1167 DUs), Uttar Pradesh

 19.07
19.7 

 * 
 1167
682
485 

3
Varanasi
03-Feb-2009

Revised in Implementation of BSUP project at
Varanasi (558 DUs), Uttar Pradesh

 8.53
8.61 

 * 
 558
303
255 

4
Varanasi
03-Feb-2009

Revised in Implementation of BSUP project at
Varanasi (575 DUs), Uttar Pradesh

 10.73
10.73 

  
 575
315
260 

5
Varanasi
26-Feb-2009

Revised in Implementation of BSUP project at
Varanasi (638 DUs), Uttar Pradesh

 10.61
10.61 

  
 638
310
328 

6
Varanasi
03-Feb-2009

Revised in Implementation of BSUP project at
Varanasi (612 DUs), Uttar Pradesh

 9.6
10.62 

 * 
 612
285
327 

7
Varanasi
10-Dec-2008

Revised in BSUP Scheme for Jaiprakash Nagar
slum in the city of Varanasi. Distt. Varanasi. UP

 1.88
1.88 

  
 135
135

- 

8
Varanasi
10-Dec-2008

Revised in BSUP Scheme for Maheshpur Slum
in the City of Varanasi. Distt. Varanasi. UP

 1.87
1.87 

  
 115
113

2 

9
Varanasi
10-Dec-2008

Revised in BSUP Scheme for Rupanpur slum in
the City of Varanasi. Distt. Varanasi. UP

 3.39
3.39 

  
 225
215
10 

10
Varanasi
27-Feb-2008

Revised BSUP Project at Newada NAT BASTI
(144 DUs), Varanasi, Uttar Pradesh

 1.62
1.62 

  
 144
131
13 

 79.74
81.48 

 4846
2882
1964 

Varanasi

Varanasi Total for 10 Projects

Unnao Total for 5 Projects

* Central assistance released in excess on account of revision in projects due to curtailment of Non‐starter houses in the project. 
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 1422.44
1635.67 

 83417
71734
11683 

Grand Total for 226 Projects

Monitoring Division ‐ MoHUPA

* Central assistance released in excess on account of revision in projects due to curtailment of Non‐starter houses in the project. 
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